
ONTRA ADMINISTRATIVE TRIBUNAL 

CJCUTTA B.NCH 

GA1027 of 1996. 	of Oror 6.1296. 

Present Hon 	Mr Just..ce '..K.Thatterj e,Vice-Chai rm an 	 - 
H'nhir. M53.Mhe •re,Admjnistratjve Member. 

B. K. JOARDAR 	
5 

UNION OF INDIA & ORS. a 

F•r the petititner:Mrj.B.Misra,counsel,with Mr.S,K.Mitra,counsel. 

r the ssndentsMr. P.Chatterjeecnsel. 	S 

OR B ER 	 S  

both. ,sides are present. 	 S 	 - 

Hearing the ld.counsel for both the parties, we 
consider that it is-a fit case for adjudication. The 

S 	
application is, accordingly, adinitted andmay be listed 	- 
for hearing before the Single Bench on 6.2,97. Reply be 
filed in 4 weeks. 
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